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Item No. 15                                                     Court No. 1 
 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 

Original Application No. 216/2024 
(I.A. No. 690/2025) 

 
Gaurav Sharma              Applicant 
 

Versus 
 

Radha Soami Satsang Beas Dera Baba 

Jaimal Singh & Ors.              Respondent(s) 
  

 Date of hearing: 17.10.2025 
 

 
CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
   HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 
 

Applicant: Mr. Gaurav Sharma, Applicant in Person 

 

Respondents: Ms. Masooma Rizvi, Adv. with Mr. Satya Prakash Negi (Through VC), 

DDG, RO, MoEF & CC 
Mr. Rahul Khurana, Adv. for PCCF, Haryana with Mr. Vishal Kaushik 

(Through VC), DFO, Pinjore  

 

 

ORDER 
 

 

1. A letter has been circulated on behalf of the Counsel for Ministry of 

Environment, Forest and Climate Change seeking adjournment on 

personal ground.  

 

2. The Joint Committee has filed the report dated 27.08.2025.  It will 

be open to all the concerned parties to file objections to the report of Joint 

Committee within four weeks.  

 

3. The applicant submits that he had appeared before the Joint 

Committee on 02.07.2025 in the office of DG Forest, Panchkula and 

immediately thereafter, he had received the phone calls from different 

Police Stations threatening registration of the FIR and certain FIRs have 

also been registered. He submits that he is being pressurized by the 

authorities to compromise this matter and his life is in danger and to 
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attend the Court’s proceedings today, he has been provided security by 

Haryana Police.    

 

4. The concerned authorities are directed to ensure that the applicant 

is not harassed on account of filing this OA before the Tribunal.  The 

applicant further submits that he has filed certain additional documents 

yesterday.  Office is directed to place it on record. 

 

5. List on 19.01.2026. 

 

 
Prakash Shrivastava, CP 

 

 
 
 

Dr. A. Senthil Vel, EM 
October 17, 2025 

Original Application No. 216/2024 
(I.A. No. 690/2025) 
R 
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1. P.S. (थाना): ǽġ�Ǖ�
FIR No. (Ĥ.सǗ.ǐ�. सं.): 0513 Date and Time of FIR  (Ĥ.सǗ.ǐ�. �ȧ Ǒ�नां� k� स��): 

26/10/2025 01:15 घंटे

District (जिला): उधम सिंह नग� Year (�ष[): 2025

2. S.No. 

(Đ.सं.)
Acts (अधिनन��) Sections (िा�ा(एँ))

1 �ȡ�तȢ� Û�ȡ� िंǑहतȡ 
�Ȣ fन 
fि), 2023

351(2)

2 �ȡ�तȢ� Û�ȡ� िंǑहतȡ 
�Ȣ fन 
fि), 2023

352

3 अनǕिूचित जȡतत fवं अनǕिूचित 
जनजȡतत 
नृशंितȡ तनवȡ�ण) 
अचधतन�म, 1989 
िंशोधन 
2015)

3
1)
द)

4 अनǕिूचित जȡतत fवं अनǕिूचित 
जनजȡतत 
नृशंितȡ तनवȡ�ण) 
अचधतन�म, 1989 
िंशोधन 
2015)

3
1)
ध)

       FIRST INFORMATION REPORT
         (Under Section 173 B.N.S.S)

      Ĥथ� सǗ�ना ǐ��Ȫ�[
 (िा�ा 173 बी एन एस एस �े तहत)

3. (a) Occurrence of offence (अ��ाि �ȧ घ�ना):

(b) Information received at P.S. (थाना िहां सǗ�ना 
ĤाÜत हǕई):

Date (Ǒ�नां�): 
26/10/2025

Time (स��): 
01:00 �जे

(c) General Diary Reference (�Ȫिना��ा सं��[): Date and Time 

(Ǒ�नां� k� स��): 
26/10/2025 01:00 
�जे

Entry No. (Ĥͪ�जç� सं.):  
005

Day (Ǒ�न): Date from (Ǒ�नां� से): Date To (Ǒ�नां� त�): 
Time Period (स�� अ�धि): Time From (स�� से): Time To (स�� त�): 

4. Type of Information (सǗ�ना �ा Ĥ�ा�): सिखित
5. Place of Occurrence (घ�नाèथल): 

Beat No. (बी� सं.): 1.

1

I.I.F.-I (ए�ȧ�Ǚत िाँ� �ा�[-I)

N.C.R.B (एन.सी.आ�.बी)
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(c) In case, outside the limit of this Police Station, then  Name of P.S. (�Ǒ� थाना सी�ा �े 
बाह� है तȪ थाना �ा ना�): 
  

(a) Direction and distance from P.S. 

(थाना से �Ǘ�ी k� Ǒ�शा): �ǔæिम, 12 ग�. मȢ.
(b) Address (�ता): वȡदȣ �ȡ घ� Ēȡम मोहन�Ǖ� नं० 1 तहिȢि गद��Ǖ� ǔजिȡ उधम सिंह 
नग�,

District (State) (जिला (�ाÏ�)):  
6. Complainant / Informant (ͧश�ा�त�ता[ / सǗ�ना�ता[):

(a) Name (ना�): �ंजȢत �Ǖमȡ�   
(b) Father's Name (ͪ�ता�ा ना�): ĮȢ �ȡम सिंह
(c) Date/Year of Birth (िÛ� नतधथ / �ष[): 1989 (d)  Nationality (�ाçĚी�ता): �ȡ�त
(e) UID No. (�Ǘआईडी सं.): 
(f) Passport No. (�ास�Ȫ�[ सं.): 

Place of Issue (िा�ी ��ने �ा èथान): 

(h) Occupation (å��सा�): 

Date of Issue (िा�ी ��ने �ȧ Ǒ�नां�): 

(i) Address (�ता):

(j) Phone number (�Ǘ��ाष सं.): Mobile (�Ȫबाइल सं.): 
91-7668075810

S.No. (Đ.सं.) Address Type (�ता �ा 
Ĥ�ा�)

Address (�ता)

1 वत[मȡन �तȡ Ēȡम मोहन�Ǖ� न०ं 1 तहिȢि, गद��Ǖ� ǔजिȡ उधम सिंह 
नग�, गद� �Ǖ�, उधम सिंह नग�, उ×त�ȡिंड, �ȡ�त

2 èथȡ�Ȣ �तȡ Ēȡम मोहन�Ǖ� न०ं 1 तहिȢि, गद��Ǖ� ǔजिȡ उधम सिंह 
नग�, गद� �Ǖ�, उधम सिंह नग�, उ×त�ȡिंड, �ȡ�त

(g) ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving License, PAN) (�ह�ान 
ͪ���ण (�ाशन �ाड[ ,�त�ाता �ाड[ ,�ास�Ȫ�[, �Ǘआईडी सं., Ĝाइͪ�ं� लाइसɅस, �ैन �ाड[))

S. No. 

(Đ.सं.)
ID Type (�ह�ान �ğ �ा Ĥ�ा�) ID Number (�ह�ान संÉ�ा)

2

I.I.F.-I (ए�ȧ�Ǚत िाँ� �ा�[-I)

N.C.R.B (एन.सी.आ�.बी)
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S. No. 

(Đ.सं.)
Propertty Category 

(सà�ज×त 
Įेणी)

Property Type 

(सà�ज×त �े Ĥ�ा�)
Nature of 
Property 

(सं�ज×त �े 
Ĥ�ा�)

Description 

(ͪ���ण)
Value(In Rs/-) 

(�Ǘã� (ǽ �Ʌ))

Particulars of properties of interest (संबजÛित सà�ज×त �ा ͪ���ण):9.

8. Reasons for delay in reporting by the complainant / informant (ͧश�ा�त�ता[ / सǗ�ना�ता[ ɮ�ा�ा ǐ��Ȫ�[ 
�े�ी से �ि[ ��ाने �े �ा�ण):

7. Details of known / suspected / unknown accused with full particulars (£ात / संǑ�Êि / अ£ात अͧ��ǕÈत 
�ा �Ǘ�े ͪ���ण सǑहत �ण[न):
 

S. No. 

(Đ.सं.) 
Name (ना�) Alias (उ�ना�) Relative's Name 

(ǐ�æते�ा� �ा ना�)
Present 
Address

(�त[�ान 
�ता)

Permanent 

address (èथाई 
�ता)

1 गȫ�व शमȡ[   घ�तȡ �ȡ नȡम : ĮȢ 
अशो� �Ǖमȡ�

1. 1022 
िेÈट�-112f 
�ंि�Ǖिȡ,हर��
ʜȡण,�ंि�Ǖिȡ 
िेÈट�-5,�ंि
�Ǖिȡ,हर��ȡण
ʜȡ,�ȡ�त

1. 1022 
िेÈट�-112f 
�ंि�Ǖिȡ,हर��ȡण,�ं
ि�Ǖिȡ 
िेÈट�-5,�ंि�Ǖिȡ,
हर��ȡणȡ,�ȡ�त

Accused More Than (अ£ात आ�Ȫ�ी ए� से अधि� हɉ तȪ संÉ�ा): 0

10. Total value of property (In Rs/-) (सà�ज×त �ा �Ǖल �Ǘã�(ǽ �Ʌ)): 

11. Inquest Report / U.D. case No., if any (�Ǚ×�Ǖ स�ी¢ा ǐ��Ȫ�[ / �ǗLडीLĤ��ण सं., �Ǒ� �Ȫई हȪ): 
S. No. 

(Đ.सं.)
UIDB Number (�ǗLडीLĤ��ण सं.)

3

I.I.F.-I (ए�ȧ�Ǚत िाँ� �ा�[-I)

N.C.R.B (एन.सी.आ�.बी)
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12. First Information contents (Ĥथ� सǗ�ना तØ�):

न�ि तह�ȣ� ǑहÛदȣ टȡई�शǕदȡ वȡदȣ - िेवȡ मɅ, ĮȢमȡन Ĥ�ȡ�ȣ तन�ȣ¢� महोद�, Ǿġ�Ǖ� �ोतवȡिȣ, उधम सिंह 
नग� 
उ×त�िÖड) महोद�, तनवेदन इि Ĥ�ȡ� हȰ ग� Ĥȡथȸ, गȫ�व शमȡ[ �Ǖğ ĮȢ अशो� �Ǖमȡ� तनवȡिȢ 1022 
िेÈट�-112f �ंि�Ǖिȡ, हर��ȡण मो० 709472434 �ो �Ǖ� िम� �हिे िे जȡनतȡ हूȱ@ गȫ�व शमȡ[ उÈत �े 
ɮवȡ�ȡ मे�े �र�चितत ĮȢ गǕ�घवंद� तनवȡिȢ िǕचध�ȡनȡ �े खििȡ� अ�ġ �ȡ�ȡ fवं गȡिȣ-गिȫि देते हǕf f� 
वȢङड�ɉ ǔÈि� िोशि मȢङड�ȡ �� अ�िोड �ȧ ग�Ȣ हȰ, इििे �Ȱि �हे दǕि fवं िंवेदनȡ िे Ēǔèत हो�� मȰने 
अ�नȡ �र�ि� देते गȫ�व शमȡ[ िे अ�ने मो�ȡईि न०ं 7668075810 िे �ȡत �ȧ गई@ जȰिे हȣ उिने मे�ȡ 
नȡम जȡनȡ उिने मǕझे �ोिȡ तǕम िू°े िमȡ� हो �ंगȢ हो तǕम िोगɉ �ȡ �ि �हȣ �ȡम �ह ग�ȡ हȰ जमȢन �� 
�Þजȡ ��नȡ �े°ो �ो �ȡटनȡ@ मȰने गȫ�व शमȡ[ �ो �ोिȡ �ȡई िȡह� थोडȡ तहजȢ� िे �ȡत �ȧǔजf मɇ आ�िे 
तहजȢ� िे �ȡत �� �हȡ हूȱ आ� हमȡ�े �ȡ�ȡ जȢ k� हमȡ�े सिf अ�ġ ǑटÜ�णȢ È�ɉ �� �हे हो �ह िǕन�� 
गȫ�व शमȡ[ k� Ï�ȡदȡ �ड� ग�ȡ k� �ोिȡ मȡद�िोद जȰिे मȰने ते�े �ȡ�ȡ जȢ �ो ि�� सििȡ�ȡ हȰ@ �Ȱिे 
हȣ तǕझे ि�� सििȡ दूंगȡ@ इि Ĥ�ȡ� �हǕत दे� त� अ�ġतȡ ��तȡ �हȡ@ �हǕत िमझȡने �� �Ȣ नहȣं िमझȡ@ 
महोद� इि�े ɮवȡ�ȡ मǕझे िूडे िमȡ�Ʌ �ंगȢ शÞदɉ �ȡ Ĥ�ोग ��ते हf मǕझे जȡन िे मȡ�ने �ȧ धम�ȧ दȣ 
ग�Ȣ@ ǔजि िम� गȫ�व शमȡ[ ने मǕझे गȡिȣ-गिȫि ��नȢ शǕǾ �ȧ मे�े िȡमने मे�े समğ िू�ज घवæवȡि तथȡ 
गोघवÛद मÖडि �Ȱठे थे, मे�ȡ िȡधȡ�ण �ोने होने �े �ȡ�ण मȰने मो�ȡइि è�Ȣ�� मोड �� डȡि Ǒद�ȡ@ k� 
उन�े िȡमने �ȡत �ȧ गȫ�व शमȡ[ ɮवȡ�ȡ मǕझे गȡिȣ-गिȫि जȡतत िूि� शÞद िूडȡ िमȡ� तथȡ जȡन िे मȡ�ने 
�ȧ धम�ȧ दȣ उन�े ɮवȡ�ȡ �ह �ȡत िǕनȢ ग�Ȣ@ अतȬ महोद� जȢ िे अनǕ�ोध हȰ ग� गȫ�व शमȡ[ �े घवǾƨ 
उचित �ȡ�[वȡहȣ ��ने �ȧ �ृ�ȡ ��Ʌ@ Ǒदनȡं�- 25/10/2025 Ĥȡथȸ SD अंĒेजȢ �ंजȢत �Ǖमȡ� �Ǖğ ĮȢ �ȡम सिंह 
तनवȡिȢ Ēȡम मोहन�Ǖ� नं० 1 तहिȢि गद��Ǖ� ǔजिȡ उधम सिंह नग�@ मो0 7668075810 नोट- मɇ  
हे0�ȡ0 303 महेÛġ सिंह �ȡवत Ĥमȡखणत ��तȡ हूं ग� तह�ȣ� �ȧ न�ि मे�े ɮवȡ�ȡ �ोि �ोि �� म0�ȡ0 
1163 �ã�नȡ िे शÞद � शÞद �àÜ�ूट� मɅ अंग�त ��ȡ�Ȣ ग�Ȣ @ मूि तह�ȣ� हमर�æतȡ मूि FIR हȰ @ 
हे0�ȡ0 303 महेÛġ सिंह �ȡवत �ोतवȡिȣ Ǿġ�Ǖ� जन�द aधम सिंह नग� @ 

Action taken: Since the above information reveals commission of offence(s) u/s as mentioned at 
Item No. 2.

 (�ȧ ��ी �ा�[�ाही : �Ǘंͩ� उ��ȪÈत िान�ा�ी से �ता �लता है ͩ� अ��ाि ��ने �ा त�ी�ा �� सं. 2 
�Ʌ उãले� िा�ा �े तहत है.):
(1) Registered the case and took up the investigation (Ĥ��ण �ि[ ͩ��ा ��ा k� िां� �े ͧलए 

ͧल�ा ��ा):  /  or ( �ा)       
(2)

(3)

Directed (Name of I.O.) (िां� अधि�ा�ी �ा ना�): 
Prashant Kumar

Rank (��): उ� �Ǖसिि 
अधȢ¢�/�Ǖसिि उ�ȡधȢ¢�

No. (सं.):         to take up the Investigation (�Ȫ िां� अ�ने �ास �Ʌ लेने �े ͧलए नन�ȶश 
Ǒ��ा ��ा) or (�ा)

Refused investigation due to (िां� �े ͧलए):           or (�े �ा�ण इं�ा� ͩ��ा �ा)

13.

(4) Transferred to P.S. (थाना): District (जिला): 

on point of jurisdiction (�Ȫ ¢ेğाधि�ा� �े �ा�ण हèतांतǐ�त).

4

I.I.F.-I (ए�ȧ�Ǚत िाँ� �ा�[-I)

N.C.R.B (एन.सी.आ�.बी)
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F.I.R. read over to the complainant / informant, admitted to be correctly recorded and a copy 

given to the complainant /informant, free of cost. (ͧश�ा�त�ता[ / सǗ�ना�ता[ �Ȫ Ĥाथͧ��ȧ �± 
�� सǕनाई ��ी, सही �ि[ हǕई �ाना k� ए� �Ȩ�ी ननशǕã� ͧश�ा�त�ता[ �Ȫ �ी ��ी)

R.O.A.C. (आ�.ओ.ए.सी.)

14. Signature / Thumb 
impression
of the complainant / 

informant (ͧश�ा�त�ता[ / 
सǗ�ना�ता[ �े हèता¢� /अं�Ǘ�े 
�ा ननशान)

Signature of Officer in charge, Police 

Station (थाना Ĥ�ा�ी �े हèता¢�)

Name (ना�): Manoj Raturi

Rank (��): I (Inspector)

No. (सं.): NA

Date and time of dispatch to the court (अ�ालत �Ʌ Ĥेषण �ȧ Ǒ�नां� k� स��):15.

5

I.I.F.-I (ए�ȧ�Ǚत िाँ� �ा�[-I)

N.C.R.B (एन.सी.आ�.बी)
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Attachment to item 7 of First Information Report (Ĥथ� सǗ�ना ǐ��Ȫ�[ �े �� 7 संलÊन�):
Physical features, deformities and other details of the suspect/accused: ( If known / seen )

S. No. 

(Đ.सं.)
Sex 

(ͧलं�)
Date / Year 
Of Birth 

(िÛ� नतधथ 
/ �ष[)

Build 

(बना��)
Height 
(cms) 

(�� 
(से.�ी.)
)

Complexion 

(�ं�)
Identification Mark(s) (�ह�ान 
ध�Ûह)

1 2 3 4 5 6 7

1 �Ǖǽ� 1987     
               

�े��: नहȣ ं 
Deformities / 
Peculiarities 

(ͪ��Ǚनत�ाँ / 
ͪ�ͧशç�ताएँ)

Teeth (�ाँत) Hair (बाल) Eye (आँ�Ʌ) Habit(s)

(आ�तɅ)
Dress Habit (s) 

(�हना�ा)

8 9 10 11 12 13

                

Language/Dial

ect (�ाषा/बȪली)
  Place  of (�ा èथान) Others (अÛ�)

Burn Mark 

(िले हǕए �ा 
ननशान)

Leucoderma 

(लǕ�Ȫ�े�ा[(
स¹े� िÞबे))

Mole 

(�èसा)
Scar (घा�) Tattoo (�Ǘ�े 

हǕए �ा)

14 15 16 17 18 19 20

These fields will be entered only if complainant/informant gives any one or more particulars about 
the suspect/accused.

(�ह ¢ेğ त�ी �ि[ ͩ�ए िाएं�े �Ǒ� ͧश�ा�त�ता[ / सǗ�ना�ता[ संǑ�Êि / अͧ��ǕÈत �े बा�े �Ʌ �Ȫई 
ए� �ा उससे अधि� िान�ा�ी �ेता है)

(संǑ�Êि / अͧ��ǕÈत �ȧ शा�ीǐ�� ͪ�शेषताएँ, ͪ��Ǚनत�ाँ k� अÛ� ͪ���ण: (�Ǒ� £ात / �े�ा ��ा))  

6

I.I.F.-I (ए�ȧ�Ǚत िाँ� �ा�[-I)

N.C.R.B (एन.सी.आ�.बी)
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